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@ 1 erTe, 2010 FTET TR 3w 0 3 i qerang, et afe=ar 9. gy et
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(i) 1.5 4/15015/30/2011, aréiE 7 5[, 2013 |

MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)

NOTIFICATION
New Delhi, the 11th December, 2014

F. No P.15025/261/2013-PA/FSSAI.—The following draft of certain regulations further to amend the Food
Safety and Standards (Packaging and Labeling) Regulations, 2011, which the Food Safety and Standards Authority of
india, with previous approval of the Central Government, proposes to make, in exercise of the powers conferred by
clause (k) of sub-section (2) of section 92 read with section 23 of Food Safety and Standards Act, 2006 (34 of 2006)
hereby publishes as required by the said sub-section (1) of section 92, for the information of all persons likely to be
affected thereby, and notice is hereby given that the said draft regulations shall be taken into consideration after the
expiry of the period of thirty days from the date on which the copies of the Official Gazette in which this notification is
published are made available to the public; '

Objections or suggestion, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards
Authority of India, Food and Drug Administration Bhawan, Kotla Road, New Delhi-110002;

The objections and suggestions, which may be received from any person with respect to the said draft
regulation before the expiry of the period so specified, will be considered by the Food Authority.

Draft Regulations

1. Short title and commencement : These regulations may be called the Food Safety and Standards (Packaging and
[Labeling) Amendment Regulations, 2014
2. In the Food Safety and Standards (Packaging and Labeling) Regulations, 2011,—

(a) in regulation 2.4 relating to ‘Specific Requirements/Restrictions on manner of labeling” in sub-regulation 2.4.5
relating to ‘Specific Labeling Requirements of other products’ after clause 48, the following shall be inserted,
namely:— i
“49. Every package of Ready to Serve Beverages using Carboxymethyl Cellulose shall bear the quantity of
Carboxymethyl Cellulose used and fruit content therein”.
YUDHVIR SINGH MALIK, Chief Executive Officer
[ADVT-111/4/Exty./1870/14/228]

Note : The principal regulatiors were published in the Gazette of India, Extraordinary, Part III, Section 4 vide
notification number F.No. 2-15015/30/2010 dated the 1st August, 2010 and subsequently amended
vide notification number:-

(i} F.No.4/15015/30/2011, dated 7th June, 2013.
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MINISTRY OF HEALTH AND FAMILY WELFARE
(Food Safety and Standards Authority of India)
NOTIFICATION
New Delhi, the 11th December, 2014

F. No P.15025/261/2013-PA/FSSAL—The following draft of certain regulations further to amend the Food
Safety and Standards (Food Products Standards and Food Additives) Regulations, 2011, which the Food Safety and
Standards Authority of India; with previous approval of the Central Government, proposes to make, in exercise of the
powers conferred by clause (e) of sub-section (2) of section 92 read with section 16 of the Food Safety and Standards
Act, 2006 (34 of 2006), hereby publishes, as required by the said sub-section (2), for the information of all persons
likely to be affected thereby, and notice is hereby given that the said draft regulations shall be taken into consideration
after the expiry of the period of thirty days from the date on which the copies of the Official Gazette in which this
notification is published are made available to the public;

Objections or suggestion, if any, may be addressed to the Chief Executive Officer, Food Safety and Standards
Authority of India, Food and Drug Administration Bhawan, Kotla Road, New Delhi-110002;

The objections and suggestions, which may be received from any person with respect to the said draft
regulation before the expiry of the period so specified, will be considered by the Food Authority.
Draft Repulations
. Short titie and commencement.— These regulations imay be called the

tandaras and Food Additives) Amendment Regulationg, 2014,

2. In the Food Safety and Standards {Food Products Standards and Food Additives) Regulations, 2011,—

(a) in regulation 3.1.2 relating to “Coloring Matter”, in clause (2), after sub-clause (g), the following clause shall be

inserted, namely:—

“(h) Anthocyanins.

(i) Copper Cholorophyllin.

(J) Natural Carotenes.

(k) Paprika.

)] Carthamus.

(m) Lutein;

Provided that no natural colours shall be allowed in infant foods.”

{b) in regulation 3.2 retaﬁﬁg to Standards of food additives,in sub-regulation 3.2.1, after clause 15, the following
clauses shall be inserted, namely :—

“(16) Anthocyanins:

(i) Grape Skin Extract.-Purplish-red liquid, lump, powder or paste, having a slight characteristic odour and isobtained .

by aqueous extraction of grape skin or marc after the juice has been expressed from it; contains ‘the common
components of grape juice, namely, anthocyanine, tartaric acid, tannins, sugar, minerals, etc., bul not in same
proportions as found in grape juice.

Synonyms . Enociania, Eno; INS No.163 (ii)

Chemical names The principal colouring matiers are anthocyanins, glucosides of anthocyanidins
(2-phentlbenzopyrylium salts) such as peonidin, malvidin, delphinidin, and
petunidin.

Empirical formula Peonidin: C,sH,304X

Malvidin: Cy;H;s0,X
Delphinidin: C;5H;;0-X
Petunidin: C;zH:0-X
X:acid moiety
Solubility ; Soluble in water
Spectrophotometery AtpH3 the absorbance maximum is about 525 nm.
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Colour reaction: Add 0.1 g of the sample to 50 ml of water and shake thoroughly. Filter if necessary.
The solution shows red to purplish-red colour and it turns to blue or dark green on
the addition of sodium hydroxide TS.

Purity Sulfurdioxide: Not more than 0.005% per 1 colour value.

Basic colouring matters Add 1 g of the sample to 100 ml sodium hydroxide solution
(1 in 100) and shake well. Take 30 ml of this solution and extract with 15 ml of
ether. Extract this ether extract twice with each 5 ml of dilute acetic acid TS. The
acetic acid extract is colourless. :

Other acidic colouring matters:

Add 1 ml of ammonia TS and 10 ml of water to 1 g of the sample and following the
directions Chromatography place 0.002 ml of the solution on the chromatographic
sheet and dry it. Use a mixture of pyridine and ammonia TS (2:1 by volume) as
developing solvent and stop the development when the solvent front reaches about
15 ¢m height from the point where the sample solution was placed. No spot is
observed at the solvent front after drying under daylight. If any spot is observed, it
should be decolourized when sprayed with a solution of stannous chloride in
hydrochloric acid (2 in 5).

Arsenic: Not more than 3mg/kg.

Lead:  Not more than 2 mg/kg.

(i} Blackcurrant cxfract, - Rlackeurrant extract ic ohtained from blackcurrant pomace by aqueous extraction. The
main coloring principles are four anthocyanins (cyamiding 3-rutinoside, deiphinidin 3-rutinosice, cyanidi

- 1 - 5. - ' ks e & ng
3-giucoside, doiphinidine 3-glucesiag).
Purplish-red liquid, paste or powder having a slight characterstic odour.
Chemical names [. Cyaniding 3-rutinoside,

. Delphinidin 3-rutinoside,

i, Cyanidiflg 3-glucoside,

1V. Delphinidine 3-glucoside
Empirical formula 1. [CyH;5 051 X

II. [Cx/H3:1016] X

NL[CyH2,01,]" X

V. [CyHy 0] X

X: counter ion ‘

Solubility Soluble in water and ‘sthanol.
Spectrophotometery AtpH3 the absorbance maximum is about 520 nm.
Colour reaction Add 0.1 g of the sample to 50 ml of water and shake thoroughly. Filter if necessary.

The solution shows red to purplish-red colour and it turns to blue or dark green on
the addition of sodium lyydroxide TS.

Purity : Sulfurdioxide: Not more than 30 mg/kg for each unit of color inteﬁsity_

Basic colouring matter Add 1 g of the sample to 100 ml of 1% sodium hydroxide
solution and shake well. Extract 30 ml of this solution with 15 ml ether. Extract the
ether solution twice with 5 ml dilute acetic acid TS. The acetic acid extract is
colourless. ' '

Other acidic colouring matters; Add 1 ml of ammonia TS and 10 ml of water to'l g
of the sample. Following the directions in Chromatography (FNP 5) place 2 ul of
the solution on the chromatographic sheet and dry it. Use a mixture of pyridine and
ammonia TS (2:1 by volume) as developing solvent and stop the development when
the solvent front reaches about 15 cm height from the point where the sample
solution was placed. No spot is observed in daylight at the solvent front after
drying. If any spot is observed, it should be decolourized when sprayed with a
solution of 40% stannous chlorids in hydrochloric acid.

Lead; Not more than 2 mg/kg

(iii) Beet Red.-Obtained from the roots of red beets (Beta vulgaris L var rubra) as press juice or by aqueous extraction
of shredded beet roots; composed of different pigments all belonging ro the class betalaine; main colouring principle






